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hi THE CENTRjL A INISTRflvE TRIBtJNJJ HYDERJ2AJJ EF.MCH AT 

I
. HYDERABAD 

- O.ANO. 56e7 /93 

tween: 
Date Of.Ordpr: 6fl-93 

. 	 . 

Divisional F.3ilway Nnager, () 
South Cetitral Railway, Secunderabad, 

Pcrttnricnt ry Inc'rctor (Con) 
S.C. Rly, Secunderabad. 
chief Signal Inspector, 
Signal & Telecorrrnunication Department, 
S.C.Rly, Secunderabad. 

kDPliCallts. 

and 

2. Presiding Officer, LabOur Court, 
Narayanagud, h.P. Hyderabad.,. 

5 

Fir the hppIicantsL Mr.N.i:.Devraj, SC for Riys. 

For the Respondents. 

Cowls 

Respondents. 

THE HO1'T'BLE 1'fl1JUSTICE V.tQEELAI PAO : VICE CHAIRMAN. 
AND 	 - 

THE HON TBLE MR.P.T.TIRWENG'Aflt : 

The Tribunal made the- folling Order:- 

Admit, The operation of the order dated 11-3-.2 

in C.M.P..No. 	I S( /8is suspended until further orders. 

Issue notice to the Respondents. 

- 	Post the case on 6.9.93. 

thxc 

To 
The Divisional Railway Manager (sG) S. C.Rly, Secunderabad. 
The Permanent Way Inspector (eon) S.C.Rly. Secunderabad. 
The Chief Signal Inspector, 'Signal & Telecorimunication 
Department, S.C. Rly, Secunderabad. 

The Presiding Officer, LabOur- cgurt, Narayanaguda, Hyee.rabad. 
One copy to 14r.N.R.Devraj, SC for Riys. CAT.Hyd. 
One copy tor4r. 

7 One spare copy. 
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TYPED BY 	 COMPARED BY 

CHECKED BY 	 APPROVED BY 

IN THE CENTRAL aiISTRATIVE TUBUNAL 
1-IYDERABAD BENCH AT HYDERABAD 

THE HON'BLE Mn.mJSTICEV.NEEWWRI RAO 
VICE CHaIRMAN 

JD 

THE HONt ELF MjL.A.B.GOPTY ; MEMBER(AD) 

4cD 
THE HON' ELF i.T .CHANDRASflaIP.R REDLY 

MEMEER(J) 

AND 

THE HON'EiLE MR.P.T.TIRUVENGADAM :M(A) 

Dated : 	- -1993 

0 RDER/3DRT 

M.A. /n.A./ CA. No. 

in 

I 	 T.A.No., 	 (w.p. 

Admitted and Interim directions 
issued 

A11Wed 

Dis4osed of with thrections 

Dis4issed 

Disfissed as withdrawn 

Dis(nissedfor default 
Rejectedj Ordered 

No order as to Costs. 	 nfl 
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